
LOK SABHA DEBATES

LOK SABHA

Tuesday, December 19, 1978/Agra-
hayana 28, 1900 (Saka)

The Lok Sabha met at Eleven of the 
Clock

[Mr. Speaker in the Chair]
ORAL ANSWERS TO QUESTIONS
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SHRI ANANT RAM JAISWAL: Be­
fore I put my supplementary question, 
I will request for your protection. Kind­

ly refer to my part (c> of the question. 
The information asked for in that part 
(c) has not been furnished. So, please 
ask him to furnish the information 
sought for in part (c) of my question.

MJEt. SPEAKER: Mr. Minister, he
says that you have not given informa­
tion regarding part (c) of his question.
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MR. SPEAKER: He has mentioned
that he will do it as soon as he.........
Please put your supplementary.

SHRI ANANT RAM JAISWAL: Whe­
ther you have done anything or not.

MR. SPEAKER: Kindly put your 
supplementary. Please repeat it.
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MR. SPEAKER; He has given reply. 
Part (c) of the question is: whether 
any remedial measures have been taken 
in this regard and If so, the details 
thereof. The Minister s answer to thia 
question is that as soon as coal is suffi­
ciently available, they will run i*. 
Please put your supplementary.
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SHRI YADVENDRA DUTT; The dis- 
continuance of Delhi-Varanasi Express 
has affected four districts very badly. 
They are Barabanki, Faizabad, Jaun- 
pur. There is another train Kashi- 
Vishwanath Express going via Rae 
Bareli and Pratapgarh. Will the 
Minister consider two propositions till 
the coal position is not satisfactory? 
Will he put diesel engine in this train 
from Lucknow onwards or will he di­
vert Kashi-Vishwanath Express to 
serve these four districts which are 
having a lot of trouble because of the 
discontinuance of this train?

PROF. MADHU DANDAVATE; Ac­
cording to the present scheme of 
things, the trains that go from Delhi 
to Varanasi, as he rightly pointed out, 
are Kashi-Vishwanath Express which 
runs daily, the New Delhi-Howrah 
Delux (three times in a week via Va­
ranasi, Upper India Express from New 
Delhi to Sealdah (Daily) and Jayanti- 
Janata twice in a week. Delhi-Varanasi 
Express for the time being has been 
cancelled. The hon. Member has asked 
whether for the time being dieselisation 
will be possible on the route on which 
the train service that has been got sus­
pended?

Sir, 1 may say that this would be 
difficult because dieselisation is given 
on those routes where the freight traffic 
is varying. The hon. Member’s ques­
tion reminds me of a question that 
when famine-stricken people were told 
that they have no bread, the answer 
was given: “If you have no bread, you 
can eat cake” . And therefore, at pre­
sent it is not possible to have dieseli­
sation, but I have assured Jaiswal Ji 
that by the end of January if the coal 
position improves, we *will try to res­
tore this train.
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MR. SPEAKER: Question No. 406.
(JInterruptions)

MR. SPEAKER: Please sit down. 
Don’t record.

SHRI RAM NARESH KUSH-
WAHA:***
Conversion of Jabalpur-Gondia Sec­

tion into Broad Gauge
+

♦406. SHRI NIRMAL CHANDRA 
JAIN:

SHRi SANTOSHRAO GODE:
Will the Minister of RAILWAYS be 

pleased to state;
(a) by what time preliminary 

engineering-cum-traffic survey report 
for conversion of the existing Narrow 
Gauge Railway Line inta^road Gauge 
of Jabalpur-Gondia Section will be 
completed;

(b) whether following criteria will 
be kept in view while considering the 
aurvey report: —

(i) meagre rail length per hund­
red K.M. in M.P.

(ii) backwardness of the State;
<iii) exploitation of mineral/forest 

resources in backward areas 
with heavy tribal concentra­
tion; and

(c) if not, what measures Govern­
ment are going to adopt for develop­
ment of rail line in backward areas of 
M.P. since prevalent norms would 
never technically justify the claim of 
backward and tribal areas of Madhya 
Pradesh?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE>: (a) 
to (c). A Statement is laid on the Table 
of the House.

Statement
(a) The Preliminary Engineering- 

ctm-Traffic Survey for conversion of 
Jabalpur to Gondia narrow gauge sec­
tion into broad gauge has been com­

pleted and the report is expected to 
be finalised by end of the current 
month.

(b) Yes.
(c) Since the criteria of financial re­

munerativeness cannot be strictly ap­
plied on developmental lines in back­
ward areas, it is proposed to review 
the entire approach towards such lines. 
Accordingly, a high level Committee- 
National Transport Policy Committee— 
has been appointed for formulating the 
transport policy for the country in­
cluding the policy for construction of 
new lines. Further action will be taken 
after the report of this Committee be­
comes available.

37 ait qr xm tot
tft *t I

Part (b) of my question is:
“Whether following criteria will be 

kept in view while considering the 
survey report: —

Ci) meagre rail length per hund­
red K.M. in M.P.

(ii> backwardness of the State;
(iii) exploitation of mineral/ 

forest resources in backward areas 
•with heavy tribal concentration."

The answer is “Yes, this will be 
taken into consideration.”

Then part (c) of my question is:

“ If not, what measures Govern­
ment are going to edopt for deve­
lopment of rail line in backward 
areas of M.P. since prevalent norms 
would never technically justify the 
claim of backward and tribal areftf 
of Madhya Pradesh?”
MR. SPEAKER: He said that it will 

be taken into consideration.
SHRI NIRMAL CHANDRA JAIN: 

Have you seen answer to part (c)? He 
says: “Since the criteria of financial

•••Not recorded.




